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: E W T R \ L  A D M I K f I S T R i \ T I V E  T R I B U M L

JABALPUR BENCH 
JABALPUR

^^ppliqation M o « 88 of 2004

O riginal Application ]^»239 o£ 2003

V

AU'ato&lpar this the day of 2004

Hon'ble Mr.M.P. Singh# vice Chairman 
Hon*ble Mr.A»K. Bhatnagar, M e m ber(J)

M.Krishna Kumar S/o R. Mathusabramanian, House NO.L.I.G.-48 

Houstr^^ Board Colony. Wear Head Post Office, Jabalpur.

B p p e g B o n ?  t , S1-! r  i Appl i aa nt

Versus

1. Union of India throtigh Chaiinman, Railway Board, Rail 

Bhawan, New Delhi.

2. General Manager, ififest Oentral Railvay, Ja'balpur.

3. Chief Signal TeleaorarRunication Engineer, latest Central 

Railway, Jabal§>ur«

4. Additional Divisional Railway Manager, West C^W.ral

Railway, Jatalpur, ,/

5. Shri IvJeeraj Kumar Pandey, senior Divisional Signal 

Telecommanication Engineer, West Central Railway, 

Jabalpur.

By Advocate
Rea pondents

O R D E R  

3 y ?'fon * ble Mr «A .K« 3ha tnagar, J.M«

By this review application, the applicant has sought

to admit the reviex-j application and modify/qaash the impugned

order as prayed in the original relief clause praye#.

2« We have our order dated .17*08 •0 4 j»ssed in
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.lr« o .a .Mo .2 39/03. The order concerned is a detailed 

and speaking one wherein all the aspect® have been duly 

considered. The present attempt by the review applicant 

is to have the matter reargued, which does not fall within 

the purview of Section 22(3)(f) of the Administrative 

Tribunals Act, 1985. The legal position is well settled 

that review is not an appeal in disguise,

3 . There is no error apparent on the face of the record 

and we do not find any good ground for interference by

of review. The review application is accordingly rejected» 

beir^ bereft of any merit.

4. However, the typographical mistake as pointed out

by the applicant in para-2 (Ilnd line) of the Judgment dated 

19.08.2004, is correctedxby substituting ’’Control Office, 

Central E^ailfay, Jabalpur" in place of " stern Railvay,

Mumbai Central. Fresh certified copies be issued accordingly.
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